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[Transiation|

| have said that the matter is serious. When decoity
and every other thing has taken place in the train there
cannot be more serious matter, than this

[English]
The Government should take notice of it

SHRI SRIKANTA JENA : The onlv point is that there
should not be any remark regarding Bihar Government.
That i1s my point.

SHRI TIRUCH!I SIVA (Pudukkottan) : Why do they
not ask it from the Minister of Railways. .(Interruptions)

[Translation]

SHRI VINAY KATIYAR : M. Deputy Speaker, Sir |
would like to draw your attention towalrds corruption
and scandal. There was a case of hawala scandal in
the country recently and now a more sernous hawala
scandal has taken place. We have raised a matter here
regarding Indian Bank Scam in the last session. That
matter has been referred to the courts and is now under
its supervision. | do not want to comment over it but,
another scam has come to light. Some of businessmen
here have collectively sent billions of rupees outside
the country. | am not saying all this. This statement has
been made by the Director of the Finance Corporation
of India Shri Jaidev Agarwal in ‘Jansatta’ of Ist February
recently that Rs. 570 billions have been sent outside
the country through Export-lmpon channels. lf there is
any truth in his statement | wouls urge upon the
Government and demand that the matter be throughly
investigated. This sum of Rs. 570 billions. which was
sent to America was reviewed by three economists there
who disclosed that this amount has been deposited
there illegally and it has come :hrough Import-Export
channels from India. If this illegal transction tc America
had not taken place, the extern | debt of the country
which is to the tune of 19 billion dollars would have
come down to 16 billion dollars...{interruptions). You are
supporting corruption. This matter does not pertain to
you. You talk about yourself. But tt «+ external debt burden
of 19 billion dollars would have come down to 16 billion
dollars if this money had not gone outside the country
and the payment on account .f interest would also
have reduced by 15 percent.

MR. DEPUTY SPEAKER : You can not read from
written material. You just have to mention your pomnt in
brief during zero hour.

SHRI VINAY KATIYAR : Mr. Deputy Speaker. Sir |
will conclude in one minute. Qur foreign Exchange
Reserve would have increased from 25 billion dollars
to 40 billion dollars and rupee would have gained value
against dollar in the country Therefore, | would urge
upon the Government of India to take action against
those businessmen who have sent money outside the
country int the last three years through illegal means
and also make a statement in this reaard.

[English]

SHRIMATI KRISHNA BOSE (Jadavpur) : Mr. Deputy-
Speaker, Sir, | have been observing what has been
going on in the House for the last half-an-hour or so.
That is why, we need more women in the House. We
cannot compete in lung power with our male colleagues.
| am trying to raise an important issue. But | am being
drowned by all the shouting of the men around me.

Sir, | wish to draw the attention of the House to the
dangers of dual pricing of foodgrains, the policy which
the Government has just initiated. The Government’s
decision to help the poorer sections of the people 1s
very well intentioned. But is the Government aware of
the serious and far-reaching problems it would create?
Firstly, how are we going to identify millions of people
below the poverty line which is an impossible task?
Secondly, foodgrains meant for the poor usually get
into the hands of undesirable people and land up in
black market. That has been our experience in the past.
Last. but not the least, the huge burden of food subsidy
which the Finance Minister has taken upon himself will
certainly result in inflation. Thus, instead of helping the
poor, we might end up in increasing the sufferings of
the people. | would like to know If the Government has
taken adequate safeguards against all these three
points that | have raised. | thank you for giving me the
time.

[Translation)

SHRI VIJAY GOEL (Sadar-Delhi) : The incident ot
bomb blast in Delhi is a very serious...{Interruptions)

[English]

MR. DEPUTY-SPEAKER : | have already allowed
you.

SHRI DWARAKA NATH DAS (Karimganj) : Mr.
Deputy-Speaker, Sir, there are many sick and weak tea
gardens in Assam, particularly in Southern Assam. The
condition of sick and weak tea gardens of my
constituency of Karimganj in Southern Assam is very
serious. Some of the tea gardens have already been
abandoned by this time and some are going to be
abandoned.

[Translation]

SHR! RAJESH RANJAN ALIAS PAPPU YADAV
Please give me a chance too.

MR. DEPUTY SPEAKER : Since you have already
spoken, you will not get a chance now.

[English]

SHRI RAJESH RANJAN ALIAS PAPPU YADAV
No, | have not spoken...(Interruptions)

SHRI DWARAKA NATH DAS : Sir, | have drawn the
attention of the Government regarding this matter on
several occasions. But nothing has been done 0
revitalise the sick and weak tea gardens. What is more
pathetic is that the tea labourers of such tea gardens
are hvina in inhuman conditions without their weekly
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wages and rations with wretched and tottering huts to
live in...(Interruptions)

[Translation]

MR. DEPUTY SPEAKER : It is not proper to speak
like this. Please keep quiet.

[English]

SHRI DWARAKA NATH DAS : So, | urge upon the
Government to look into the matter seriously and take
welfare measures to save the tea labourers of the sick
and weak tea gardens and at the same time take
immediate steps to revitalise these tea gardens at a
very early date...(Interruptions)

MR. DEPUTY-SPEAKER : Shri Sukdeo Paswan.
(Interruptions)

MR. DEPUTY-SPEAKER : Please maintain decorum
in the House.

[Transiation]

| have allowed Shri Paswan. Let Shri Paswan
speak.

[Translation]

SHRI SUKDEO PASWAN (Arariya) : Mr. Deputy
Speaker, Sir, Employment Gurantee Scheme is a Central
Scheme and the guidelines issued in this regard are
not being followed. Members of Parliament are not
consulted with regards to who are the people to be
included or not to be included from the district under
Employment Gurantee Scheme. It i1s my suggestion that
the guidelines with regard to Employment Gurantee
Scheme should be changed and the Members of
Parliament representing the area be appointed as
chairman of the scheme and the DM as
Secretary...(Interruptions)

MR. DEPUTY-SPEAKER : Let him speak.
(Interruptions)

MR. DEPUTY SPEAKER : At least 75 percent of the
recommendations made by the Members of Parliament
under the Employment Gurantee Scheme should be
accepted.

SHRI SYED MASUDAL HOSSAIN (Murshidabad) :
If you hand over all the powers to the members of
Parliament then what will be left for Panchayats to
do...(Interruptions)

MR. DEPUTY SPEAKER : | am unable to understand
the mood of the House today.

SHRI SUKDEO PASWAN : Mr. Deputy Speaker. Sir,
the manner in which funds for the Local Area
Development Scheme for MPs are examined likewise,
Employment Gurantee Scheme should be monitored on
computer directly under the supervision of speaker or
Deputy Speaker. In the end | would like to say that
under the speedy Action Scheme, which is also a
Central Scheme, earlier MPs were consulted about
installing handpumps in villages where such facility
was lacking. However, this system has now been
discontinued and MPs are not consulted about the
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location for installing handpumps. So the MPs should
have a say in the implementation of speedy Action
Scheme...(Interruptions)

MR. DEPUTY SPEAKER : It is a good suggestion
and if you want to say something go ahead | am not
stopping you.

(Interruptions)

[English]

SHRI SRIKANTA JENA : Sir the Government of India
has already issued the guidelines regarding
Employment Assurance Scheme. There is a demand
that the guidelines have to be changed and that the
local Members of Parliament should be associated with
process of selection of projects. | think this 1s a
consistant demand from the Members of Parliament.
But in what way they will be associated with the process
of selection of projects, on this we will have to take the
opinion of the leaders of ditferent political parties. Then
only the Government will come before the House and
tell what exactly could be changed in the
guidelines...(Interruptions)

[Translation]
MR. DEPUTY SPEAKER : | will allow you often this.

SHRI GEORGE FERNANDES (Nalanda) : Mr. Deputy
Speaker. Sir, | want to draw the attention of the House
towards an important matter related to the Security of
the country and | request through you that Government
should reply to this. in 14 days trom the 4th to 18th of
this month, the army of our neighbouring country China
have intruded upto six kilometers deep into the area of
Himachal Pradesh six times, i.e. it has intruded six
times upto six kms. This army has come upto the place
named 'Track Junction’ in H.P. Whatever was their
intention or whether they wanted to probe into. they
accomphish it and return. According to the information
received so far. Indian Army is posted in that area. Qur
army has not taken such action against the Chinese
army which may give an impression that they cannot
enter into our territory and do any inspection. Qur army
has confined itself to showing the white flag whenever
the Chinese Army infiltrated as if we don't want to say
anything to them or creat any dispute about the territory.
This has been the attitude of our army. | am sorry to say
that although such type of incidents has happened six
times with in a span ot 14 days but no discussion has
taken place on it in the House. Of course, it got little
coverage in some newspapers but | am not able to
understand as to why this incident did not catch the
attention of the House. hon'ble Minister of Deftence as
well as Minister of External Affairs. This Parhament 1s
the highest torum of the country. We discuss almosi
every thing here, we discuss whethei our taps or drains
are in order or not. But when such a threat comes to ou:
tfrontiers, | am unable to understand why this is no
discussed in the House.

I humbly request through you to the Government b,
which | mean hon. Minister of Defence and Minister o
External Attairs, to both | want to say and request to tel




